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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No. 350 OF 2025

IN THE MATTER OF:

DR. SANDEEP PAHAL ... APPLICANT
VERSUS

STATE OF U.P & ORS. ... RESPONDENTS

PRELIMINARY OBJECTIONS ON BEHALF OF RESPONDENT
NO. 4, M/S. TRIVENI ENGINEERING & INDUSTRIES LTD. TO
THE ORIGINAL APPLICATION

1. By way of the captioned Original Application, the Applicant has
prayed for the relief that action be taken against the Answering
Respondent to curb water pollution and that penalty be imposed for

the alleged pollution already caused.

2. The OA is based solely on a report dated 16.05.2025 purportedly
sent by the Regional Officer, UPPCB, Muzaffarnagar to Respondent
No. 2 [ie. Chief Environment Officer, Circle-03, UPPCB,
Lucknow] on the basis of which the Applicant has alleged that a
surprise inspection conducted at the unit on 15.05.2025 revealed
certain violations by the answering Respondent, but despite the
report, no action has been taken by the UPPCB against the answering
Respondent.

3.  Atthe very outset, the Answering Respondent denies all the contents
of the complaint filed by the Applicant and no part shall be deemed
admitted, for the lack of specific traverse. Before submitting a

detailed response to the contents of the OA and the allegations made
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therein, the answering Respondent craves leave to prefer the present
preliminary objections to the maintainability of the present Petition.
It is the submission of the answering Respondent that the present
Petition 1s not maintainable before this Hon’ble Tribunal and

deserves to be dismissed in limine.

It essence, it is submitted that (a) Applicant is not even remotely
aggrieved by the operation of the answering Respondent, and has no
locus standi under Sections 14, 15 and 16 of the National Green
Tribunal Act, 2010 to seek relief before this Hon’ble Tribunal; (b)
the OA is a motivated one and has been filed for extraneous reasons,
based on an inter-departmental correspondence which is not publicly
available without any indication of how it has been sourced; (c) the
Respondent no. 2 has already issued a show cause notice which has
been responded to by the answering Respondent, and thus statutory
proceedings before UPPCB are on-going, not requiring intervention

by this Hon’ble Tribunal at the present.

No Locus STANDI OF THE APPLICANT

Firstly, it is submitted that the present Application is wholly
misconceived and not maintainable as the Applicant does not have
any locus standi to file the present OA under Sections 14 r/w 15 and

16 of the NGT Act.

The Applicant has completely failed to demonstrate any injury or
prejudice which may have been suffered by him due to the
operations or any alleged acts of the answering Respondent. As
acknowledged in the memo of parties, the Applicant is a resident of
Meerut whereas the unit in question is in Khatauli which is about 30

KM away. The Applicant can therefore not even claim to be
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personally affected or impacted in any manner by the operations of
the unit in question. In fact, the Applicant is in any manner interested
directly or personally in the Applicant and the reliefs claimed
therein. Thus, even assuming without admitting the allegations made
in the OA to be true, no legal right of the Applicant is affected, nor
has he suffered any damage so as to entitle him to seek any relief

before this Hon’ble Tribunal.

Pertinently, none of the residents of the area surrounding the factory
have approached this Hon’ble Tribunal with respect to the reliefs
sought in the OA. It is therefore beyond comprehension how a
complete stranger to the issue can raise a dispute and claim before
this Hon’ble Tribunal. This Hon’ble Tribunal is not the correct
forum for Public Interest Litigations, and thus such an Application

in the nature of a PIL is not maintainable.

In the submission of the Applicant, the captioned OA deserves to be

dismissed on this ground of lack of locus stand;i itself.

INTERNAL UPPCB CORRESPONDENCE SUSPECT

Additionally, the present Application is based solely upon the
annexed letter and report dated 16.05.2025, purportedly issued by
the Regional Officer, UPPCB, Muzaffarnagar, and addressed to the
Chief Environmental Officer, Circle-3, UPPCB, Lucknow. It is
submitted that the said documents are purely inter-departmental
official correspondences. No copy of such letter or report was ever
served even upon the answering Respondent (being the unit in
question) and certainly not upon the Applicant who is a complete

stranger to the issue.
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The letter and report dated 16.05.2025 which have been annexed by
the Applicant before this Hon’ble Tribunal even facially show that
the said documents have not been obtained by the Applicant under
provisions of the RTI Act. This begs the question then as to (1) how
the Applicant was even aware of the internal correspondences
between the offices of the UPPCB when he could have had no
personal notice or knowledge of the same; and (2) how and in what
manner the Applicant has obtained the documents in question, which

in all likelihood is by adopting some illegal means.

It is the submission of the answering Respondent that the filing of a
petition by a complete stranger to the issue who does not even live
in the vicinity of the unit and who is not directly affected by the
allegations of pollution, and who has relied upon internal documents
of UPPCB which have in all likelihood been obtained in an illegal
manner, raises serious misgivings about the motive of the Applicant
in filing the present proceedings. In the submission of the answering
Respondent, the filing of the present Petition is for completely
obtuse and extraneous reasons so as to target the answering

Respondent.

Given such facts surrounding filing of the Petition, it is the
submission of the answering Respondent that before proceeding
further with the matter, an enquiry must be ordered by this Hon’ble
Tribunal into the antecedents of the Applicant and to determine on
whose behest the present petition has been filed and for what
reasons. Further, since the present petition is completely motivated
and has been filed for extraneous reasons, the same deserves to be

dismissed outright.
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THE PETITION IS PREMATURE

Allegations made in the present Petition pertain to regulatory
compliance and it is a matter of record that the competent authority
for the same, namely the Chief Environmental Officer, Circle—3,
UPPCB, Lucknow (Respondent No. 2), has already issued a show
cause notice bearing No. H-28978/C-3/Water/254/Muzaffarnagar/
2025 dated 06.06.2025 under the Water (Prevention and Control of
Pollution) Act, 1974, annexed herewith as Annexure R-1. The
Answering Respondent has filed a detailed response dated
27.06.2025 to the said Show Cause Notice along with relevant
documents whereby the contents of the notice have been denied and
an explanation has been given in relation to the allegations made
against the unit. In that response, the answering Respondent has also
demonstrated that it is fully compliant and has not caused

environment damage. annexed herewith as Annexure R-2.

Thus, the allegations against the answering Respondent are already
under active consideration by the competent statutory authority.
Given the competent authority is already seized of the matter and is
exercising its jurisdiction in accordance with law, it is the
submission of the answering Respondent that this statutory process
ought not to be permitted to be short-circuited by the Applicant by
way of the present Petition. UPPCB must be permitted to consider
the show cause notice, the substance in support of the allegations
and the response of the answering Respondent in a neutral and
unbiased manner. The present Application is premature, an abuse of
the process of law, and devoid of any valid grounds thus, being

wholly unsustainable is liable to be rejected.
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15. In view of the above preliminary objections, the present
Application is not maintainable and is liable to be dismissed at the
threshold.

16. Without prejudice to the aforesaid preliminary objections, the
answering Respondent seeks the leave of this Hon’ble Tribunal to
file a detailed paragraph-wise reply to the Application and the

grounds raised therein, if so required.
PRAYER

In view of facts and circumstances, it is prayed that this Hon’ble Court

may be pleased to:-

1. Dismiss the instant Original Application filed by the Applicant

with exemplary costs;

2. Pass any other order/direction as this Hon’ble Court may deem fit.

ADVOCATES FOR RESPON ;
CHAMBER NO. 388, BLOCK -2
DELHI HIGH COURT
NEW DELHI
9899834055 || anunaya.mehta@gmail.com
NEW DELHI
DATED:06 .09.2025 b


mailto:anunaya.mehta@gmail.com
ananditatayal



DU NG e1a QL

A K

y RAGERDH

B ASHOKR KUBIAR S0

A KUSMA

MORUMAR 50 HAJEN

IFA MUSIAR ASHOK

MUFA KUMAH ASHIZK RUMAK 50 RAJEM

S0 RAJENTHA KUMAT ASHEK kUM 50 RAJED

P
Government of Uttar Pradesh VhESRsHiab b mes
2 !l-}}‘l; S e-Stamp
* Centificate No. IN-UP29558021191996X
Centificate 1ssued Date 06-Sep-2025 01:21 PM
Account Reference NEWIMPACC (SV)/ up14369004/ KHATAULI/
Unique Doc. Reference SUBIN-UPUP1436900456582267951541X D.’
Purchased by ASHOK KUMAR SO RAJENDRA KUMAR
Description of Document Atticle 4 Affidavit
= Property Description Not Applicable
Consideration Price (Rs.)
First Party ASHOK KUMAR SO RAJENDRA KUMAR
- Second Party Not Applicable '
; Stamp Duty Paid By ASHOK KUMAR SO RAJENDRA KUMAR
5 Stamp Duty Amount(Rs.) 10
(Ten only)
ai
: 5
i‘NOTARlAL”
’ Please write or type below this ling :
Sworn betore me dt \
the: deponent 3—52\(‘6’520‘6\&_
5 is/are identifi
» I have SaUSfEd mg the
dhemff!:nt w‘; d the contents
the affidavi an(ﬁ‘
explained by me to the dmﬁee \
chargedRs..4R...........S

NOTARY KHATAIILL, N'JZAFF@I‘\ ‘133~ BEPONENT

ID

FIED BY

s the website: 7 Mobiie

fo

App randers i mvabd

iGate shenkd b venfied a1 wwe shiciesiamy ':nn (ST $i0Q b Staing Mobite App of Hleck Holdng
N

NOHA VUMAF ASHOK YUMAR S0 RAJENDRA KUMAY ASHOY KUlIAF

Ak

HE0 A

RAHOE FUMAR


http://www.fihclleslanlb.alm

82

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No. 350 OF 2025

IN THE MATTER OF: 4 /"”W“

DR. SANDEEP PAHAL ) APPLICAI\{T
VERSUS / ', A

STATE OF U.P & ORSY b )RES'}':ONDE’NTS J

\57 AFFIDAVIT \ 7. p
I, Dr. Ashok Kumar, S/0 Shri Rajendra Kumar, aged\\abd\ﬁf 60 /Years

o Seqmina st

working as Vice President (Sugar), M/s. Triveni Engineering and
Industries Limited, Khatauli, Muzaffarnagar, Utt\?ﬁg{?d%h do hereby
solemnly affirm and state on oath as under:

1. That I am the authorised répresentative of Respondent No. 4 in the
above-mentioned Original Application and am well conversant with
the facts and circumsta,r%&eﬁ&pf the case and as such I am competent to
swear this affidavit.

2. That I state that I hav[ read and understood the contents of the
accompanying -preliminary objections. The same has been drafted by

counsel under my instructions. I state that the contents thereof are true

and correct to my knowledge. Nothing material has been concealed

therefrom. ,Z.@\m L
! M ‘ DEPONENT
ERiFiC SETO)

1@3" %ﬁ K,gétaé i on this the 0§ day of September 2025 that contents
( L
%ﬂgé’o true and correct to the best of my knowledge and

9
on

d nothing material has been concealed theréﬁ%‘rxﬁf

L.

DEPONENT



N R P I S 83 ANNEXURE R-1,,,,/76,/20:5

== SR TR TGy R dre 9
% UTTAR PRADESH POLLUTION CONTROL BOARD
v
weH wwH@Qﬁg& /-3 /. S0.802.85 / 2025, i Q.8 / 0.6/ 2025
ar 4, o
o ol SRR s sveww foro,

TR e, IH-TEYRI, Tediic—ral,
STIG—JUARPTRI 9 999 (04D 6 2

I8 & sum o Boof SR oe goeflar fo, R gfve, am—dragy
aﬁa—@?ﬁsﬁ,w—tmmmw$mﬁwa@mﬁwmmﬁ
& IAEA B SUNGd affd Wd W BRRG &, W (Iguer farer qen sz st 1974 @
gRI—47 & =TI (b S B |

g f& s o Gaoft ShfaRa v svesle foo, gR e, am-—d@gw
m—mm—ma%ﬁwaawmmﬁ@mwﬁﬁwﬁamﬁ
IHAE B AU B AgH 9 ARaRd w @ way # wa SERera & @9 § SEnT 3
feor & Frfey, gUEEER & WG eyl gR1 faAie 15.05.2025 &1 far rar|
ey smeETER ST wfafAf grRr s a wRrr man fhSEnT # giR @9 SR e e
09.05.2025 H1 g5 FX a1 AT o qm JET # IFARiT wihar onfe @1 F fHAr o W@ 7|
e & wwa Sodlofo F wnfig e yve W $u Harford w8 9T AT QT HoldRE ¢d A
AR Tl UTIT AT TAT JET W AYfEHd SHAE B A AN P qRUE D AGA q 4
SHEE B e 99 ¥ AEREE w9 9 faRa ar arr | Adee @ e @ 9w
SoaE geewer w9 & ofwm farer fig v 39 @ Anmm A falRa @1 @ afvafa
IHATE BT T AT THHa HY Lo R 1 e v RATgeR e @1 A
Fae: diosiiodio 142 o /oho, Hosfodlo 1072 MUT0 /N0 Td THOTHO 216 Td «l03f0<I0 236
gmo/t»ﬁg, HosfoSlo 1648 fimo /efo Td THOTwWO 164 f3mo /<o url TR, Sifd 9 AFSI

feF 2|

IR T4 ¥ W ? 5 I g egfada SomE @ giead A e s akeR
& 9T $9 @ AW ¥ FaRa e o e 8, & 9 (w5uer Farer va i) siffeaE 1974
e ¥ ART wflurl &1 e Seed 81 I8 B 9 a1 §R1 [ ol /91y HeAfd
feAi® 31.12.2027 ffa 8, Rraal wd |w&m 5, 21, 24 9 26 &1 Seoie gl gl IR AT | &A1
PR, THRHETR ERT 304 U3 feAd 16.052025 gRT S&nT Ho faoh el que
reRI folo, PR e, I3y aedia—wdlel, FIe—JuhiRTR & fdwg Wl (9gu9T
o @en A=) sfffae 1974 AT @) 9T 330 & =TT HRUT FarRl A fa
f&d o @ wwgfa Bt T g

3Ad WHfRRd Ud O WIHRY Bl IS AEERy Y & @ fog 9% amaeds ? b
JENT &1 | AT S |

Id e (wguur Farer qen faEen) R 1974 @ gRT 337 wufdd emT 27(2) @
i 9T A P vec ufdwdl @ ofE sew #o oo SShfaft gve g o, IR
e, TH-IEYR, TEHG—Edre, TAIE—JuREYTR & g W BN @ e
frefoRea Fror gameh Fifew WY fFar ST 8-

1. 78 & @@ 9 s fo B SofifaR oo gvesdw oo, R gfte, am—dagwr
Tedia—wdrell, TAUR—JuRHeTR & a8 g frfa weafa s foraa) derar safy fawis
31122027 G B, B FaAffed (Suspend) &R foar Wy |

2. 78 f& ®&f 9 s Ho oo ohfaRa gue gveedlw foo, R gfte, am—dagw
aediei—@dlell, TIG—HSTRHRATR & IedIed / Hared $1d P acblel Y9/ A g5 PR fear
g |

3. 38 & w7 % PEd HhfwaRe e gvewle fio, g gfe, am—draga
aEiie—wdrell, TIUG—HIRHITR ®1 e arel fawell, ot qem o= gfaumi &1 aw@re
g A g Y e Wiy |

B= usassnsssrsanesasesusunsanansunttinnstsnnNeotesEeRRLLSNSSOBSI OISR RR RSN S S IR SR RSN IR EHS ARSI IARRS SIS ONRS
A - 124, fagfa @vs, MED TR, T.C.-12 V, Vibhuti Khand, Gomti Nagar,
TGS - 226010 Lucknow - 226 010
TREY : 0522-2720828, 2720831 Phone : 0522-2720828, 2720831

JTTZE : www.uppcb.up.gov.in E-mail  :info@uppcb.in


http://www.uppcb.up.gov.in
mailto:info@uppcb.in

AR 1 st RS e e e i g
3 o

T IRPCR-CRCLOMISC/ 2291/2025-CIR3-UPPCB

".'WmmmﬁQsWWﬂmv@usﬁam,ﬂiﬁm
‘ ; mmﬁwwﬁmﬁmaﬁmmﬁm
wr s fo PRM Fohfafn toe gvewier fo, R ¥
m—mm-m m-gamnmmso N-1, R-250, S-1.5, LF-1 1% &Y
feeiid 15052026 ¥ WATERUIG WH! P SoolgA A €Y WO 30,000 /—RAIRA B TN GuUNITD
TR B T aw SedEEeT Radl @ el ¥ st sl R v ew A
RGN B WY
IwRrad aedl @ uRdew A R o Afw @ waw ¥ oof Rawor @ W dOE 9 15
7 @ srr A€ @ Mg W AW gV IRV TR AW FT IwR A WM FA dr
Hoe SER T 4 89 W Sun @ fieg oe (wguer Prawer aur P s 1e7s 3
URT 330 WUTdE T 27(2) @ et il wor wel Afew @ gfe qun ST Raw! &g
yafawity aftgfel sfRIfe av € se, mwmmmmm'

wem e g w3 frefa g i)

wfafaf— Frafefa & gaemd od s srdad! &g ot

e, JOHwHETR |

IRs gfer aefierd, JEIRBTN |

yafavor siffra, (were), Sodo wguoT fEr A s |

QT gAY, Jowo WEUT FET a1, IS |

aftremsht arftva=en, fga fawor wue, Sowo wrew FMRE o, FORHEETR |

sl aiftge, Sie WU, JAEHTN |

afta aftrerd, Sowo wgwvr fFAdEvr @, gumweeTR &1 ¥ Pdw @ e 5 saRiE s
@ U @ Waw § Ianr @1 srmaw dwor aw smem 15 RA A smaws w9 A Ma

e R

N o s N

vafavor aiftva, g3

1717776172025

w0 o8
i




| maw. = ANN K 91-8859108061-6;
5 rIvem EXURF. 12 Sé ;wa.tn'veniirqup.com
‘ ENGINEERING & INDUSTRIES LTD.

Ref.: TEIL/KHT/Sugar/2025/g30 Date: 27.06.2025

The Chief Environmental Officer (C-3)
U.P. Pollution Control Board

T.C.-12V, Vibhuti Khand,

Gomti Nagar, Lucknow - 226010

Subject: Reply to Show Cause Notice dated 06.06.2025 regarding Inspection
conducted on 15.05.2025

Reference: Letter No. H-28978/C-3/Water/254/Muzaffarnagar/2025 dated 06.06.2025

Dear Sir,

This has reference to the above-mentioned Show Cause Notice dated 06.06.2025,
received by us on 12.06.2025 at Triveni Engineering and Industries Ltd., Sugar Unit
- Khatauli, District Muzaffarnagar, pertaining to the inspection conducted on
15.05.2025.

Before offering our clarification/explanation/response to observation made in
your notice in question, we would like to state the following preliminary objections
to the entire process of inspection:

1. The notice refers to some complaint alleging an unauthorized discharge from our
unit. However, we were not provided with any copy of the said complaint. Without
access to the complaint, we are unable to understand the nature and scope of the
allegation. As per the principles of natural justice, it is essential that any
document relied upon by the regulatory authority, including complaints, be
shared with the concerned party. We request that a copy of the complaint may
kindly be provided to us.

2. Theinspectionis purported to have been carried out under provisions of The Water
(Prevention and Control of Pollution) Act, 1974, however no intimation was
provided to us.

3. While the notice refers to some inspection report and relies upon contents of the
same for issuance of the notice in question, however neither said report is shared
with us nor any other report related to samples collected is shared with us. Kindly
like to share same with us so that we can duly examine same & give a
comprehensive response.

-

At this stage in absence of the above document, primafacie we respectfully
submit the following factual clarifications in response to the observations
recorded in the notice in reference reserving our right to make detailed submission
upon receipt of above said documents. L&

—

Sugar Unit Khatauli : Vill. Sheikhpura, Khatauli-251 201-Muzaffarnagar (U.P.)
Regd. Office : A-44, Hosiery Complex, Phase-Il Extension, NOIDA-201305 (U.P.) ¢ CIN No. - L15421UP1932PLC022174
Principal Place of Business : Khatauli¢ GSTIN : 0SAABCT6370L1ZW

-
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1. Operational Status at Time of Inspection:

Itis alleged in the notice that Industry representative had informed that sugarcane
crushing operations was closed on 09.05.2025 & that pan washing process etc.
work was going on. In this regard we have to most respectfully submit that the said
observation is factually wrong as crushing operations for the 2024-25 season
concluded at 05:00 AM on 11.05.2025, as informed to all concerned authorities
through our letter Ref. No. TEIL/KHT/573-647 dated 15.05.2025 (Annexure-1). This
is what the representative had informed the inspecting team.

In fact, during the inspection, the 65 TPH boiler was in operation, which surely was
observed and may be also noted by the inspecting authorities. This itself is
suggestive that manufacturing was ongoing. We hereby clarify again that while
cane crushing had concluded, sugar processing activities continued until
20.05.2025. This is substantiated by the RG-1 register maintained under Rule 10
of the Central Excise Rules, 2002 (Annexure-2), and RT-8C Report dated
26.05.2025 submitted to the Statistics Department, Office of Cane
Commissioner, Lucknow (Annexure-3). Pan washing is a post-manufacturing
activity and could not have started before processing concluded. Hence, the
mention of pan washing in the notice is factually incorrect.

2. Oil & Grease Trap Observation

It is alleged in the notice that during the inspection, the Qil and Grease Trap was
found non-functional. We respectfully clarify that the system was operational at
the time. The presence of floating materials such as foam or sludge may have led
to a visual misinterpretation, particularly as the inspection was conducted late at

~night around 11:15 PM, under low-light conditions. These factors are not
indicative of a malfunction.

Assuming without admitting that the oil and grease trapper was non-operational,
it is pertinent to note that due to the inherent characteristics and viscosity of oil
and grease, these substances would have migrated to subsequent treatment
tanks and manifested visibly on the water surface. However, no such observation
has been raised in the notice in question, which strongly suggests that the trapper
was functioning adequately during the inspection. We further submit that our oil
and grease trap system is maintained regularly under a strict cleaning and
maintenance schedule.

3. Overflow of Effluent Collection Tank

It alleged in the notice that the inspecting team observed overflow in the effluent
collection tank. There was no overflow on the day of inspection nor any time
during active season. The effluent collection tank is adequately sized to manage
peak flow, and no record of overflow exists. Assuming without admitting that any
apparent froth or surface activity was if at all visible may only be due to
mechanical agitation or pumping and does not amount to overflow. PTZ camera

e

/
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images from the inspection day are available for verification & live feeds must be
available with UPPCB & CPCB and no infraction has been reported.

Bypass Discharge to Islamabad Drain

It is alleged in notice that the inspection team found that portion of untreated
effluent was being discharged through a bypass in local drain of Islamanbad.

We categorically deny any discharge of untreated effluent into the Islamabad
drain. Our ETP system have been found to be operational and effectively working
at all points of time during various inspection in the past and no breach
whatsoever of any nature is ever reported. There is absolutely no reason or
occasion for us to bypass any untreated effluent anywhere and allegation of
bypass are merely speculative and scandalous. ]

In accordance with Charter 1 recommendations, we have installed flow meters at
all major effluent-generating sources including the Boiling House, Mill House,
Laboratory, Hazardous Tank, and Cooling Tower as well as at the ETP inlet. These
meters track the quantity of effluent generated as well as reached for treatment.
Logbooks for each point have been diligently maintained, and these were readily
available at the site during the inspection. However, it appears that these records
were not examined or considered during the inspection.

The logbook entries and flow meter readings clearly demonstrate that the entire
effluent generated was routed through the ETP for treatment (Annexure -4). There
is no bypass line or physical system in our plant that permits untreated effluent to
be discharged externally. The ETP continues to operate even after the crushing
season for the treatment of cleaning and wash water. Treated effluent is reused
for process requirements or applied on land for irrigation purposes. At no pointis
any treated or untreated effluent discharged into any external drain. Even whole
process of ETP is covered by PTZ camera, feeds of which are directly relayed to
CPCB & UPPCB and no bypass or anything whatsoever has been noticed ever in
any feeds.

Test Results

Some readings are referred in the notice from purportedly sample collected during
inspection and it is alleged that these readings are in excess of board standards.
In this regard we have to state that the sampling has not been done as per
procedure prescribed in law. We would like to bring to your kind attention that the
notice is issued under provision of The Water (Prevention and Control of Pollution)
Act, 1974. Accordingly, the procedure laid down under Section 21 of The Water
(Prevention and Control of Pollution) Act, 1974 for the lawful collection of samples
ought to have been followed. This procedure was not followed during the said
inspection. As you are aware, the law mandates that samples must be collected
in the presence of the occupier or their authorized representative, following prior
written notice, and one part of the duly sealed and signed sample must be handed

W

>
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over to the occupier. However, in this case, no such legal formalities were
followed. No prior notice was issued, the sample was not drawn in presence
occupier or duly authorised representative, and no portion of the sample was
handed over to us. These procedural safeguards are not mere technicalities but
are essential legal requirements intended to ensure transparency, accuracy, and
fairness. In the absence of these, any findings based on such sampling lack
evidentiary value and cannot be treated as a valid basis for regulatory action. In
any case notice only records reading but does not still serve the complete report.
Complete report of sample is collected it is not possible to comment on readings.

Even Otherwise the outlet of our Effluent Treatment Plant (ETP) is equipped with
an Online Continuous Effluent Monitoring System (OCEMS), which transmits real-
time data directly to the servers of the CPCB and UPPCB. These systems are
designed to immediately generate alerts to the concerned authorities in case of
any deviation from the prescribed parameters. In the present scenario, no such
alerts were triggered, which is self-explanatory and confirms that our treated
effluent has consistently remained within the permissible limits. Parameters such
as BOD, COD, TSS, and pH have been well maintained. Hence, it is evident that
the unit is in full compliance with the environmental norms prescribed by the
Board.

To demonstrate our commitment to compliance and transparency, we voluntarily
got our effluent samples collected and tested on 16.05.2025 from an independent
NABL-accredited laboratory. The results clearly show that all parameters were
within the prescribed limits (Annexure - 5).

it would not be out of place to also point out that during a third-party inspection

“conducted on 19.12.2024 under CPCB direction, the ETP was found operating
satisfactorily. Effluent samples drawn during that inspection were found to be
within the limits. Please refer to Letter No. H-25668/C-3/Water/254/
Muzaffarnagar/2025 dated 12.03.2025 (Annexure - 6). The test results cited in the
notice for the final disposal point are inconsistent with the actual facts.

6. Source of Pollution in Islamabad Drain cannot be ignored.

The Islamabad drain serves a population of approximately 17,000 residents from
Khatauli Gramin (Bhoor Islamabad) village alone. It also receives wastewater from
nearby villages, including Ladpur, Ganghdhari, and Yahiyapur. It is subjected to
multiple external sources of pollution, such as unauthorized activities like cattle
washing, animal slaughtering, battery manufacturing, and electroplating. These
activities routinely discharge high-strength organic and chemical waste into the
drain. Therefore, the presence of pollutants in the drain water may be attributed to
these external sources rather than any operations conducted by our unit.

We also got samples of Islamabad drain near rajvaha also collected and tested
from Environment Management centre (Independent NABL-accredited
laboratory). The report of the same shows presence of chemicals like Arsenic,

L
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lead etc. which are not characteristics of industrial effluent from sugar products
rather a strength of other sources of pollutants. Therefore, any contamination in
the drain is likely attributable to these unregulated sources and not from our unit's
operations. We have video feeds of sample collected and tested by us also
available with us to show date and time of sample collected by us as referred
above, in case your goodself like to see them we can supply a copy thereof. You
may kindly let us know.

In view of the above, the unit is fully compliant and has not caused any
environmental damage.

Therefore, there is no reason for any action as mentioned in para 1,2 ,3 of the show
cause notice in question nor there is any ground for imposition of any
environmental compensation. We hope that all the points mentioned in the above
notice have been addressed to your entire satisfaction. We have always been fully
compliant and maintain all the parameters issued by the authorities from time to
time Accordingly, we humbly request your good self to kindly withdraw the show
cause notice under reference Should your goodself need any further clarification
or better understanding or for better appreciation of our response to each
observation above afford hearing in person.

Thanking you.
Yours sincerely,

For Triveni Engineering & Industries Ltd.
Sugar Unit - Khatauli

Authorized'éignatory

Copy to: Regional Officer, UPPCB, B-6, New Mandi, Muzaffarnagar (U.P.) - 251001

Enclosures: As mentioned above.
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ENGINEERING & INDUSTRIES LTD. ' B ‘

RefNow TEIL/ KT 572 &4 7 _ 15% Moy 2025
The Chief Director (Sugar),

Govemmenr of Indla

Ministry of Consumer Affairs, Food & Public Distribution
(Deptt. of Faod & Public Distribution)
Directorate of Supar Krisht Bhawan, New Delhi

Dear Sit,

We wish fo inform you that we have finally closed our crushing operation for the season 2024-25 at
05:00 AM on £1-05-2025.

This is for your kind information.
Thatik yoit,

Yours Sincerely,
FOR TRIVENI ENGG. & INDUSTRIES LTD.
SUGAR UNIT - KHATAULI

L,

OCCUPIER

y Loz =
%MWUP Lucknow. y ~Faryotrkizd
2. District Magistrate, MuzafTarnagar / Meerut 7 /Shamli information &
3. The Sub-Divisiocsl Magistrate, Khatault / Jansath / Budhana / Shamli. record please.
4. Dy. Cans Commiseianas, Sahamanpur/Meerut
% LWMOMMWIMIWIW
6. Dy. Sugar Connissioner, Ganna Bhawen, Pandav Noger, Meerut.

-

o, District Excise Officer, U.P, Exclse, Mizaffamagar:
10, The Supdt. Central Exglse & Customs, Avas Vikas, Khataoll,
11, Tho Inspector Incharge, U.P. Excise, Suges Mill, Kiidtaull
12. Libour Edfsreament Officer, Circulsr Road, Muzaffarnagar,
13, The S y, Cane Devel st Unioas, memmmwmww’m.
4. WWMMMIWM&W
:S‘Sf &nebwcbpmmhpeam D K
IEUMMB&%MN& .
17. Secretary, W&U.P.Suptwusmmm\vw
:;.'Ih ulﬁ:nrm:nu}smdm MofFod&dﬂ?WSuppﬂ&mmNchm
Natlonal Sugar Instituts, |

itgmsm Govt ofU.P.Dcpu. of Suger, Atham Lucknow.
22.The Dy. Labour comhhu.sm;r
23, The Dy. Labour Commissioner,

Labour Cammissioner, UP. smm;z Kaopur,
u%&gﬂm pmamAsﬂLSugn&mmhnu mﬂ‘rnmlemnIShamh.
27, mD&wan’Mrld.U.P Suvodayaﬂmknpn
e i il Bt
%mww% UP. Pollution Canfrof Board, 6-B New Maadi, Near Radha Krishns Mandir, Munﬂ'mr—zslool
Qﬁiﬁaﬂmﬁmmm Noida /Dibiand/Rsxkola/ChandanpuriSabitgavRani Nogal/ ik Narayanpie

: Sugar Unlt Khatauli : Vill Shelkhpura, Khatauli-251 201-Muzaffarnagas(lf ;
Otflco : Haslery Complex, Phase-ll Extension, NOIDA-201305 (U.P)# CIN No:= L
- pl Pdnclpal Pﬁn of Business : Khamll +GSTIN : 09AABCTG370L
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Unit : Khatauli:

Village : Seikhpura

Post : Khatauli -251201

Distt  : Muzaffar Nagar

Phone 9897133335, 9897544464
Web | www.trivenigroup.com
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Registered Office:
A-44, Hosiery Complex, Phase-T1
Extension, Noida-201305
Uttar Pradesh, (India)
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CIRCLE : SAHARANPUR DIVISION : MUZAFFAR NAGAR RANGE : KHATAULI
FORM RT, 8(C) S/A
(FOR CENTRAL SUGAR FACTORIES)
FINAL MANUFACTURING REPORT FOR THE SEASON 2024 - 2025
(RULE - 83)
NAME AND ADDRESS OF FACTORY : TRIVENI ENGG. & INDUSTRIES LTD,
SUGAR UNIT- KHATAULI.
REGISTER NO. OF FACTORY 15/14
CLARIFICATION PROCESS USED : DMPIE(Defeco melt phosphotation and lon exchange).
s No PARTIEULARS THIS SEASON LAST SEASON
2024 - 2025 2023 - 2024
1. |TIME ACCOUNT
DATE OF START 2501012024 at 11:00 Hrs. |  27/10/2023 at 11:00 Hes.
10/05/2025 at 5:00 e, 08/05/2024 at 100 Hr
DATE OF CLOSE (Calonder date 11.5.25) (Calender date 10.5.24)
GROSS SEASON (days) (f) 197.75 195.58
DURATION OF SEASON (g) 171.00 163.55
TOTAL HOURS ACTUAL CRUSH 3762.10 3598.20
TOTAL HOURS LOST 983.90 1095.80
I) PROCESS 0.00 0.00
1I) MECHANICAL 36.17 36.63
I11) CO-GEN I 1.88 4.05
IV) CANE SHORTAGE 852.05 997.62
V) FESTIVEL 0.00 0.00
VI) INCLIMENT WEATHER 48.55 0.00
VII) GENERAL CLEANING 42.50 54.85
VIII) MISCELLANEOUS 2.75 2.65
2. |CANE CRUSHED
OWN ESTATE CANE ) Qtis, 0.00 0.00
1Y) GATE CANE Qtls. 6970277.66 §945102.14
III)OUT CENTER CANE ( ROAD) (a) s, 18110435.70 17042%07.58
1V) TOTAL Qtls. 25080717,36 23988009.69
3. |JUICE AND ADDED WATER
AVG. GROSS MIXED JUICE % CANE % 114.77 11713
CORRECTION % MIXED JUICE % 0.76 0.78
[AVG. NET MIXED JUICE % CANE %, 113.90 116.21
PELAL NET MIXED JUICE OBTAINED Qtls. 28567305.00 27877300.00
AVG. ADDED WATER % CANE % 43.17 45.56
4. |SUGAR: Total sugar bagged
I) NO. OF BAGS (a) 25Kg Nos. 0.00 0.00
. (b)50Kg Nos, 5087440.00 5226196.00
' (c) 100 Kg Nos. 0.00 0.00
II) QUANTITY (ISS) Qtls. 2543720.00 2613098.00
= (BISS) Brown Qtls. 5020.00 4076.00
Total Quantity Qtls. 2548730.00 2617174.00]
SUGAR IN PROCESS, IF ANY Qtls, 199.00 541.00
TOTAL SUGAR MADE Qtls. 2548939.00 2617715.00
SUGAR RECO. FROM PREVIOUS SEASON'S LEFT IN PROCESS MATERIAL Qtls. 479.00 100.00
SUGAR RECO. FROM B.LS.S. SUGAR -2023-24 Qtls. 3687.00 2930.00
SUGAR RECO. FROM DAMAGED SUGAR (2023-24 & 2024-25) Qtls. 9730.00 8156.00
TOTAL NET SUGAR MADE Qtls. 2535043.00 2606329.00
5. |MOLASSES
TOTAL MOLASSES SENT OUT Qtis. 1225680.00 1094450.00
MOLASSES IN PROCESS, IF ANY Qtls. 472.00 418.00
TOTAL MOLASSES PRODUCED Qtls. 1226152.00 1094908,00
MOLASSES RECO. FROM PREVIOUS SEASON'S LEFT IN PROCESS MATERIAL Qtls. 499,00 286.00
MOLASSES RECO. FROM B.1.S.S. SUGAR -2023-24 Otls. 450.00 2042.00
MOLASSES RECO. FROM DAMAGED SUGAR (2023-24 & 2024-25) Qtls. 604.00 2544.00)
TOTAL NET MOLASSES PRODUCED Qtls. 1224599.00 1090036.00

* B.1.S.S. sugar above 90 deg. Pol.
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THIS SEASON LAST SEASON
s PAKIEERLARR 2024 2025|2033 - 2038
6. |RECOVERY
AVG. RECOVERY OF SUGAR % CANE 10.11 _@%
AVG. PRODUCTION OF FINAL MOLASSES % CANE .88 3.
BAGASSE PERCENT CANE (e) 28.40 28.73]
FILTER CAKE PERCENT CANE a.34 a.a5
7. |STORE USED
COAL PERCENT CANE
FIRE WOOD PERCENT CANE
[DTHER FUEL % CANE FURNACE OIL Ltrs.
BAGASSE PERCENT CANE %% 5.62 7.43
EXTRA BAGASSE % CANE %
TOTAL BAGASSE % 5.62 7.43
LIME PERCENT CANE %
(a) Process % 0.09327 0.09632|
(b) Inj+ETP % 0.00340 0.00500
LUBRICANTS (oil & grease) Kg / 100 Qtls cane 0.16953 0.20274)
GUNNY BAGS of 100 Kg. FOR SUGAR _ Nos. / 100 Qtis cane
GUNNY BAGS of 50 Kg. FOR SUGAR _Nos. / 100 Qtis cane 0.00000 0.42660
H.D.P.E. BAGS of 25 Kg. FOR SUGAR Nos, / 100 Qtis cane - sws
H.D.P.E. BAGS of 50 Kg. FOR SUGAR _Nos. / 100 Qtis cane 20.32430 21.39410
SEED SLURRY Kg / 100 Qtls cane 0.01902 0.01092
WASHING SODA Kg / 100 Qtis cane 0.00063
CAUSTIC SODA Kg / 100 Qtls cane % 0.29584 0.43003
HYDROCHLORIC ACID Kg / 100 Qtis cane % 0.20635 0.30713
PHOSPHORIC ACID Kg / 100 Qtis cane %% 0.46893 0,49066
BLEACHING POWDER Kg / 100 QHis cane 0.00000 0.00000
BACTERIOCIDES Kg / 100 Qtls cane 0,09669 010464
DEXTRANASE ENZYME Kg / 100 Qtls cane 0.00000 0.00000
ALPHA AMALYASE ENZYME Kg / 100 Qtls cane 0.01256 0,00980
ANTI FOAM Kg / 100 Qtls cane 0.00140 0,00275
VISCOCITY REDUCER Kg/100 Qtls Cane 0.04864 0.02939
FLOCCULENT(Refinery & clarification) Kg / 100 Qtis cane 0.07695 0,07879
REFINED SALT (for refinery) Kg / 100 Qtis cane 2.47602 2.92855
COLOUR PRECIPITANT (for refinery & raw ) _Kg / 100 Qtis cane 011622, 0.14278]
DESCALENT Ko / 100 Qtls cane 0.02432 0.03252
8. |ANALYSIS
CANE Sugar % 12.53 13.27
Fibre % 13.29 13.51
PRIMARY JUICE |sugar % 14.02 16.00
|Brix %o 18.02 19.09
|purity 82.85 84,28
™ |MIXED JUICE |sugar % 10.53 10.94
Brix % 12.95 13,24
Purity 81.31 82,63
LAST EXP. JUICE |sugar % 1.43 2.04
Fﬂx Y% 1.95 2.73
Purity 73,33 74.73
CLARIFTED JUICE a F_uyar % 10.50 11.01
Brix % 12,85 13.24
|Purity 81,71 83.16
|vaccuum filter Juice Sugar % 8.86 9.86
Brix % 11.35 12.39]
|Purity 78,06 79.58
Defecated Syrup |sugar % 56.65 58.22
Brix % 69.71 70.35
Purity 81.27 62.76
Clarified melt Sugar % 59.64 59.55
Brix % 60.36 60.25
[Purity 98.81 98.84
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5. NO PARTICULARS THIS SEASON LAST SEASOR*
2024 - 2025 2023 - 2024
MASSECUITE :
MASSECUITE-R1L Brix % 90.26 90.34
Purity 98.56 98.16
IMASSECUITE-Raw Brix % 92.22 92.18
Purity 87.07 88,29
MASSECUITE-B Brix % 95.16 95.04
Purity 75.04 76,10
MASSECUITE-C Brix % 100.40 100.49
Purity 53.38 54.69
MASSECUITE-C1 Brix % 96.21 95.50
Purity 67.25 67.41
MOLASSES
R1-HEAVY Brix % 7252 74.39
Purity 9549 95.59
RL-LIGHT Brix % 73.74 73.34
Purity 97.51 97.52
Raw-HEAVY Brix % 78.59 77.73
Purity 7467 76.06
Raw-LIGHT Brix % 6744 66.36
Purity 86.34 87.55
8-HEAVY (This Scason 08.01.2025 TO Season End) & Brix % 83.46 83,91
(Last Season 30.12.23 TO 03.04.2024) Purity 53.52 54,90
B-LIGHT Brix % 77.72 -
Purity 93.59 -
C1-HEAVY Brix % 82,90 84.66
Purity 46,72 45.43
C- LIGHT Brix %o 78.74 78.28|
|Purity 73.38 73.45
9. |SUGAR
1) WHITE SUGAR BAGGED (d) Sugar % 99,97 99.87
Moisture % 0.03 0.03
FINAL MOLASSES as B-Heavy ( This Season 25.10.24 t0 07.01.2025) & |sugar % 40.87 41.36
Last Season (27.10.23 to 29.12.23 + 04.04.24 to season end) Brix %o 84.31 84,79
Purity 48.48 48.77
FINAL MOLASSES as C-Heavy ( This Season 08.01.25 TO Season end) & Sugar % 3079 30.66
Last Season (30.12.23 to 03.04.2024) Brix % 86.58 88.14
Purity 35.56 34.79
FINAL MOLASSES (as B-Hcavy+C Heavy This season & Last Season) Sugar % 35.27 37.16
Brix % 85.57 86.11
4 Purity 41.22 43.15
|BAGASSE Sugar % 1.88 1.93
Water % 50.62 50.38
Fibre % 46.81 47.04
FILTERCAKE Sugar % 2.65 2.70,
10. |MILL EXTRACTION, BOILING HOUSE EXT., AND OVERALL EXTRACTION [
MILL EXTRACTION 95.74 95.82
REDUCED MILL EXTRACTION 96,03 96.18|
BOILING HOUSE EXTRACTION 84.27 85.46
RE. BOILING HOUSE EXY RACTION 87.93 87.80
OVERALL EXTRACTION 80.68 81.89
REDUCED OVERALL EXTRACTION 84.43 84.44
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11. SUGAR BALANCE
THIS SEASON LAST SEASON
s PARTICVSOR 2024 - 2025 2023 - 2024
1. |SUGAR IN CANE ©12.53 13.27
2, [SUGAR IN MIXED JUICE 11,99 12.71
3. [SUGAR IN BAGASSE 0.53 0.55
4. [SUGAR IN FILTER CAKE 0.12 0.12
5. |SUGAR IN FINAL MOLASSES 1.72 1.69
6. [SUGARIN SUGAR 10.10 10.86
7. [SUGAR UNDETERMINED 0.05 0.04
8. |TOTAL SUGAR LOSSES (In bagasse filter cake 2,42 2.40
molasses undetermined.)

We hereby declare that the figures given in this return are complete and true to the best of our knowledge and belief,

T\
Y ol

Rajesh Singh
DGM(I&D-Sugar)

I

P, Gupta

DGM(Prod.)

DATE: 26/05/2025

Kuldebp n-tp;/

GM(CaneS

‘:\4\

\

0.P.

GM(E) VR(S)

o
Dr.Ashok ‘Rumar

a) Outstation cane is the cane weighed and purchased at a center other than at the factory gate.
b) For carbonation factories only.
c) In the case of three massecuite system, brix & purities of C-Heavy & D-Light molasses are not
be giveen.
d) Sugar means ' Direct pol'
e) Bagasse percent cane= 100 + added water percent cane - mixed juice (gross) percent cane.
f) Gross season means the total number of days from the date of start to the date of close both
days inclusive.
g) Duration of season ,this is calculated by dividing the total hours actual crushing by 22.

B
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Triveni Engineering & Industries Ltd,,

Sugar Unit, Khatauli

Additional Information Along With The Final Manufacturing Report

5}4

S. This Season Last Season
No. PRR LR GLR RS 2024 - 2025 2023 - 2024
1 |[Mill Extraction 95.74 95.82
2 |Boiling House Extraction 84.27 85.46
3 u0verall Extraction 80.68 81.89
4  |Reduced Mill Extraction
lla) Noel deer 96.03 96.18
b) Mittal 95.98 95.90]
5 lIReduced Boiling House Extraction =
a) Gundu rao 87.88 - 87.91
b) Noel deer 87.93 87.80
6 [Reduced Overall Extraction
a) Gundu rao 84.35 84.30
b) Noel deer 84.43 84.44)
7 _|Undiluted Juice Loss in Bag. % Fibre 30.53 ) 28.76
8 ||[Added Water Ext. M1 % Added Water 77.24 77.6%
9 |lvirtual Purity Of Final Molasses 40.63 30.88
10 |Brix Free Cane Water % Cane 0.80 2.00
11 |[Added Water % Fibre ' 324.78 339.45
12 |Rate Of Crushing Per 24 Hours i
a) Including stoppage Qtls. 126830.00 122649.00
b) Excluding stoppage Qtls. 160000.00 160000.00!
13 |[Down time % 20.73 23.34
14 |E.R.Q.V.
a) MJ./P.J. 97.16 97.03
b) LM.J./P.J. 82.46 82.84
15 |[MASSECUITE % CANE
) With C-heavy | With B- heavy Total With C-heavy | With B- heavy | Total
a) R1 - Massecuite%ocane 24.41 19.35 22.40 '25.77 21.47| 23.47
b) Raw Massecuite % cane 21,02 18.46 20.01 23.97 19.85| 21.76
c) B- Massecuite % cane 13.05 10.97 12.23 13.90 997, 11.70
d) C- Massecuite % cane 5.97 3.60 6.48 3.01
e) Cl- Massecuite % cane 3.92 2.37 0.72 0.33
TOTAL 68.37 48.78 60.61 70.84 51.29! 60.37
16 [iSteam % Cane 48.48 49.88
17 [Power Consumption(Kwh/Ton cane) 25.16 25.39
18 [Bagasse Sent to co-genration plant 22.56 20.54
19 [Jawa Ratio 83.91 82.46
20 | Clarification Efficiency 3.57 4.57
21 |[Dry Milling Factor . 70.73 70.35
22 |Grade Wise Sugar Production (QTLS) Bags Yoage Bags | %age
L-31 494911.00 19.42 381453.00 14.57 ]
M-31 2039640.00 80.03 2205273.00) 83.26 K
S-31 9169.00 0.36 26372.00 1.01
L-30 - - - -
M-30 . - - -
S-30 2 - = - 3
BISS (Brown, White & Powder) 5020.00 0.20 4076.00) 0.16
__TOTAL 2548740.00 100.00 2617174.0([[ 100.00
% <
& B N T L.
Gupta Rajesh Singh Kuldeep Rathi 0. P. Mishra Dr.Ashok Kumar
DGM(Prod.) DGM(I&D-Sugar) GM(Cane) GM(E) VP(5)
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TRIVENI ENGINEERING & INDUSTRIES LTD,

SUGAR UNIT KHATAULI-251201 (U.P)
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" Triveni Engineering & Industries Ltd. Sugar Unit Khatauli - 251201 (U2P.) .

INLET / OUTLET FLOW METER LOG BOOK SEASON 202}.. — 20285, Yya}~2-e2x
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NABL ACCREDITED, GOVT. APPROVED & ISO CERTIFIED LAB

INDUSTRIAL EFFLUENT TEST REPORT
SAMPLING DETAILS

' Report No. ET & A/W5/84490/25 Laboratory Sample Code : EMC/WS/84554/25 | Date: 23.052025
*,__.Work Order No. & Date : 84490/25 &16.05.2025 v e rmi— |
' Name and Address of | M/s Triveni Engineering & Industries Ltd. ‘ Order Reference : ,
Customer | Sugar Unit, Khatauli, = Through e-mail F
. | Distt.-Muzaffarnagar, U.P. - L S - :‘
Sample Description/Type ETP Inlet Sample Sample Collected by Sample Collected by Laboratory |
 — ! e e LB | Representative i
Sampling Location [ Industrial premises Sample Quantity / Packing § 2 Ltr. xI No. PVCcan ‘
| 300 ml Sample for BOD Bottle
| Date of Sampling 16.05.2025 Date of Receipt of Sample | 16.05.2025 |
I Sampllng Procedure | As per IS: 3025 (Part 1) 1987 Reaff. 2019 A i
| Date of Start of Analysis | 17.05.2025 | Date of Completion of Analysis 23.05.2025
PHYSICAL PARAMETERS
S.No. | Test(s)Conducted |  Unit 1 TestResuts | Standards (Effluents | Test Method (IS 3025)
) - discharging in stream) . USRI
1. | Total Suspended Solids | mg/L 3 276 25,0 | 15:3025 (Part 17) 1984, Reaff, 2023 |
| | 1 " il
p Total Dissolved Solids mg/L 1250 ; 1800 15:3025 (Part 16) 1984, Reaff, 2023
3. Total Solids me/L T T3 T : 7 15:3025 (Part 15) 1984, Reaff. 2023 |
- S CHEMICAL PARAMETERS S
S. No. Test (s) Conducted T Unit T Test Results Standards (Effluents Test Method (1S 3025)
O . ’ _ g— | dischargingin stream) =~
1 pH 61 55-9.5 15:3025 (Part 11) 1983 Reaff. 2022
"2 |BOD mg/L T 630 | 30 T 15:3025 (Part 44) 1993, Reaff 2023
3. | coo mg/L [ 1580 [ 250 " 15:3025 (Part 58) 2006, Reaff. 2023
— | — .
4 Oil & Grease mg/L 12.6 | 0 1S:3025 (Part 39) 1991, Reaff 2019
5. | Arsenic mg/L NO | 02 T 715:3025 (Part 42) 1992, Reaff. 2019
N ——— (LOQ-0.01 mg/t)
6. | Lead mg/L B80L 01 1S:3025 (Part 47) 1994, Reaff 2019
i | (L0Q-0.01 mg/1) {
1 5 Zinc mg/L 1.20 5.0 1S:3025 (Part 49) 1994, Reaff. 2019
A
8. Chromium | mg/L BDL 20 IS:3025 (Part 49) 1994, Reaff. 2019
| o (LOQ-0.01 mg/l)
9. Nickel mg/L N.D 3.0 1S:3025 (Part 54) 2003, Reaff. 2019
(LOQ-0.01 mg/I)
N D. - Not Detectable; B.D.L - Below Detechon Limit; 'LOQ- Limitof Quantification
x‘L o )“( c\.
Checked by “—' ‘O'M' C Authom natory
E.T.3A. LAB DIRECTOR
B __EnvitgnmentManagement Centre
Remarks: O v Khasra No.-1102, Indl. Area
= The above results are related only to tests performed on the sample. of product is neither infer 'i!a'putan Roorkee
* This report is not to be reproduced wholly or In part & can not be used as In the court of law & should in | 2

any advertisin media without our special permission in writing,
+ Sample will be destroyed after 15 days of reporting unless otherwise specified.
« Report refers to the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise.
* Result in parentheses is from subcontractor.

e {0y L':l
AN

(& +91-9837112609 {
+91-9535064038 el
Khasra No. 1102 &)

s ashwani_lokhani@rediffmail.com Industrial Area. Salempur Rajputan, -+

contack@emctestinglaboratories.com Roorkee - 247 667 (Uﬂowkhun d)

. www.emcteslinglaboratories.com


mailto:ashwanijakhani@redlffmall.com
mailto:conloct@emctestinglaboratories.com
http://www.emcteslinglaboratorles.com

NABL ACCREDITED, GOVT. APPROVED & ISO CERTIFIED LAB
INDUSTRIAL EFFLUENT TEST REPORT

SAMPLING DETAILS

| Report No. ET & A/WS/84493/25 Laboratory Sample Code : EMC/WS/84557/25 Date : 23.05.2025
| Work Order No. & Date : 84493/25 & 16.05.2025 SO T
. Name and Address of | M/s Triveni Engineering & Industries Ltd. " Order Reference : |
Customer 1 Sugar Unit, Khatauli, Through e-mail
t Distt.-Muzaffarnagar, U.P. 7 | ) — B
FSample Description/Type ‘ ETP Outlet Sample ] Sample Collected by Sample Collected by L aboratory
A TSN |- =i +_ = Representative
Sampling Location Industrial premises Sample Quantity / Packing 2 Ltr.x1 No. PVC can
| 300 ml Sample for BOD Bottle
;gate of Sampling 16.05.2025 Date of Receipt of Sample 16.05.2025
Sampling Procedure: | As per IS: 3025 (Part 1) 1987 Reaff. 2019 [
_Date of Start of Analysis 17.05.2025 [ Date of Completion of Analysis | 23.05.2025 B
PHYSICAL PARAMETERS
S.No. | Test(s) Conducted Unit | Test Results ~Standards (Effluents " Test Method (I$ 3025)
‘ J discharging in stream)

1 | Total Suspended Solids mg/L L | 50 15:3025 (Part 17) 1984, Reaff. 2023
2 | Total DissolvedSolids | mg/L ‘ 750 _, 1800 | 15:3025 (Part 16) 1984, Reaff, 2023
T3 T TotalSolids | mel [ 814 | : 5:3025 (Part 15) 1984, Reaff 2023

- - R e ———— - e ——— ——
CHEMICAL PARAMETERS
''S.No. | Test(s)Conducted | Unit | TestResults | Standards (Effluents Test Method (IS 3025) F
| dlschar;ing in stream)

4 — T S Sl |
1. | pH | 735 ; 5595 I5:3025 (Part 11) 1983, Reaff 2022 |
| | | |- ! N |
| 2 |BOD f mg/L 195 [ 30 15:3025 (Part 44) 1993, Reaff. 2023
* 3 | cop g mg/L 1 T _{ """"""""""" 250  15:3025 (Part 58) 2006, Reatf, 2023

4. | Oil & Grease I~ mglt 1~ 15 TR 15:3025 (Part 39) 1091, Reaff, 2018 |

5 Arsenic mg/L BDL 02 | 15:3025 (Part 42) 1992, Reaff. 2019
. = E——— | : _(L0Q-0.01mg/l) | e
| 6 | lead mg/L | N.D 0.1 1S:3025 (Part 47) 1994, Reaff, 2019 |
'. S AT W —— |
7. 1iinc ; mg/L l a8 ~ 5.0 15:3025 (Part 49) 1994, Reaff, 2019 |
8 Chromium T men | ND | 20 ~15:3025 (Pant 49) 1994, Reaff, 2019 |

) (oa-001megn) |
T8 T Nickel T met | BOL [ 30 15:3025 (Part 54) 2003, Reaft. 2019
1 | 1 | (L0Q-001mg/) | | o

" N.D. - Not Detectable; 8.0.L - Below Detection Limit; LOQ- Limit of Quantificatig

beas,

N& (909;
Authorlzed s?

Remarks: Envirmmem Management Centre
» The above results are related only to tests performed on the s of product is neither infe 1102 Indl. Area
« This report is not to be reproduced wholly or in part & can not be u ¢ In the court of law & should é\
any advertisin media without our special permission in writing. a emmRa;&utan\jurkce
« Sample will be destroyed after 15 days of reporting unless otherwise specified. {5\
« Report refers to the sample submitted to us and not drawn by ET&A Lab,, unless mentloned otherwise.

Result in parentheses is from subcontractor.
O+ 98371 12609

g Khasra No. 1102 17
i WL icktowSenchnos-can) Industrial Area. Salempur Rajputan, )

| ¥ X : 3
contoct@emciestingloboratories.com Roorkee - 247 667 (Uﬂarokhan d) N , =
. www.emclestinglaboratories.com ap =l _@'
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.« ashwani_lakhani@redifimail.com

NABL ACCREDITED, GOVT. .APPROVED & ISO CERTIFIED LAB

WASTE WATER SAMPLE ANALYSIS REPORT

(gm.ng 29

SAMPLING DETAILS

| Report No. ET & A/WS/84495/25
| Work Order No, & Date : 84495/25 & 16.05.2025

| Name and Address of | M/s Triveni Engineering & Industries Ltd.

| Customer Sugar Unit, Khatauli,

| Distt.-Muzaffarnagar, U.P.
Islamalgg___g_m_ﬁ_ampjg sample Collected by

Sample Description/Type

Laboratory Sample Code : EMC/WS/84559/25

Date: 23.05.2025

Order Reference :
Through e-mail

Sém';le Collected by Laboratory

. == -Near. Ralvah Representative
Sampling Location Industrial premises Sample Quanuty / Packmg 2 Ltr. x1 No. PVCcan
P 300 m Sample for BOD Bottle
| DateofSampling 16 OS 2025 B Date of Receopt of ' Sample | 16.05.2025
| Sampling Procedure: [ As per IS: 3025 (Pan 1) 1987 Reaff. 2019 )
| Date of Start of Analysis 17.05.2025 Date of Compll!ion of Analysis 1 23.05.2025
PHYSICA_L PARAMETERS
r"ifﬁo. " Test(s) Conducted | Unit " TestResults | Standards (Effiuents Test Method (1S 3025)
- 3. | | discharging in stream)
[ 1 Total Suspended Solids | mg/t L 760 ) . 250 15:3025 (Part 17) 1984, Realf 2023
|_ 2. TotalDissolved Solids | mg/L 520 1800 15:3025 (Part 16) 1984, Reaff. 2023
3. Total Solids | mg/l 1280 s: 3025(PJR 15) 1984, Ruﬂ 2023
CHEMIgAL PAMMETQ}}_{»
' S.No.  Test(s) Conducted Unit | Test Results " Standards (Effluents " YestMethod (153025)
discharging in stream) =
| 1. |pH i 745 5.5:9.5 | 15:3025 (Part 11) 1983, Reaff. 2022
| 2 | BOD | mg/L 178 | 30 15:3025 (Part 44) 1993, Reaff 2023
3 cop_ 1 mg/L i 640 L350 15:3025 (Part 58) 2006, Reaff 2023
|4 01 & Grease i | mg/L | 3680 10 15:3025 (Part 39) 1991, Reaff 2019
"5 | Arsenic [ mg/L ! 048 | 02 T 15:3025 (Part 42) 1992, Reatt. 2019
[ 6 tead L omgA 1 036 _ 01 I5:3025 (Part 47) 1994, Reaff. 2019
7. 2inc , mg/L 9.4 5.0 I5:3025 (Part 49) 1994, Reaff. 2019
8 | Chromium | mg/L | 390 2.0 15:3025 (Part 49) 1994, Reaff 2019
9 | Nickel L mgh 58 L 30 | 15:3025 (Part 54) 2003, Reaff. 2019
MICROBIOLOGICAL PARAMETERS
| 'S.No. | Test(s) conducted | Unit Test Result [ Permissible Limit Test Method (IS 3025)
O T N S B SO TS - S [ iSiea 1981 Reaff 2019
[ 2. Ecol | ml sax100 <100 I5:1622-1981 Reaff 2019
be o l - 6 Gl
Checkedby « Authorized Signatory
w DIRECTOR
EnvironmentManagement Centré
e e o KhastaNg- HO2 ndl Area
Remarks:

The above results are related only to tests performed on the sample. Endorsement of product is neither MMM"’“" Reorkee

* This report is not to be reproduced wholly or in part & can not be used as evidence in the court of law & should not be used in

any advertisin media without our special permission In writing.
* Sample will be destroyed after 15 days of reporting unless otherwise specified.

Resutt in parentheses is from subcontractor.

(& +91.9837112409

91.95360646038
" Khasra No. 1102

contact@emctestinglaboratories.com
. www.emctlestinglaboratories.com

Report refers to the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise.

Industrial Area. Salempur Rajputan,
Roorkee - 247 667 (Uttarakhand)
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NABL ACCREDITED, GOVT. APPROVED & ISO CERTIFIED LAE M\ / 30
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WASTE WATER SAMPLE ANALYSIS REPORT
SAMPLING DETAILS

| Report No. ET & A/WS/84496/25 Laboratory Sample Code : EMC/WS/84560/25 | ~ Date: 23.05.2025
| Work Order No. & Date : 84496/25 & 16.05.2025 o R
| Name and Address of M/s Triveni Engineering & Industries Ltd. i Order Reference : .
5' Customer Sugar Unit, Khatauli, ! Througn e-mail
L | Distt-Musaffarnagar,Up.
Sample Destflptlon/Tvpe Ladpur Pulliya Drain Sample Collected by { Sample Collected by Laboratory |
Representative !
L : Sample s IR S ;
Sampling Location Industrial premises Sampie Quantity / Packing ! 2 Ltr. x1 No. PVCcan :
‘ {300 ml Sample for BOD Bottle |
! Date of Sampling _§ 16.05.2025 Date of Receipt of Sample o 16.05.2025 |
. Sampling Procedure: | Asper IS: 3025 (Part 1) 1987 Reaff. 2019 3 .
|_Date of Start of Analysis 17.05.2025 f Date of Completion of Analysis | 23.05.2025 _—
PHYSICAL PARAMETERS
]s NngTestEsYz:muctmema~z Unit B Test Results Standards (Effluents ' " Test Method (15 3025) "
| | discharging in stream) | !
i 1 Total Suspended Solids mg/L E 810 250 | 1S:3025 (Part 17) 1984 Reaff. 2023
| 2. | Total Dissolved Solids Cmgll | 960 1800 15:3025 (Part 16) 1984, Reaff. 2023 |
| 3. | Total Solids mg/L 1770 : 15:3025 (Part 15) 1984, Reaff. 2023 |
EMICALP
S. No. Test (s) Conductedd [ Unit Test Results Standards (Effluents ' Ten Method (IS 3025)
| discharging in stream) i d
1| pH - | 6.38 ... 5595 |__15:3025 (Part 11) 1983, Reaff. 2022
2 BOD mg/L 220 30 IS:3025 (Part 44) 1993, Reaff. 2023
3| cop mg/L 70 1 250 I5:3025 (Part 58) 2006, Reaff. 2023
4. | Oil&Grease mg/L 4450 o4 .10 15:3025 (Part 39) 1991, Reaff. 2019
R G AN W T D80 b .02 15:3025 (Part 42) 1992, Reaff. 2019
6. Lead mg/L 030 . 02 _(5:3025 (Part 47) 1994, Reaft, 2019
7. lzinc mg/L 12.6 ’ 5.0 | 15:3025 (Part 49) 1994, Reaf’. 2019
8. | Chromium 1 mg 4.50 i 2.0 | 15:3025 (Part 49) 1994, Reaf*. 2019
L RRRAE, T WS W i 30 | 53025 (Part 54) 2003, Reaff. 2019
MICROBIOLOGICAL PARAMETERS
S.No. | Test(s) conducted i Unit 4 Test Result | Permissible Limit | Test Method
1. | Faecal Coliform T ] 38x10 TTaw 15:1622-1981 Reaff 209
e m L B | 15:1622-1981 Reaff. 2019

nelve Sz -
Checked w ,p A ‘l 2?'

A horlzcd Sigriat

Oopr¥ BIRE 'F“ R
Remarks: T i W'WﬂiManagemem Centre

» The above results are related only to tests performed on the sample. Endorsement of product is neither inferkdiaseadidied 102, Ind. Area

« This report is not to be reproduced wholly or in part & can not be used as evidence In the court of law & ‘“°95mﬁut an. Reorkee
any advertisin media without our special permission in writing. i
Sample will be destroyed after 15 days of reporting unless otherwise specified.
Report refers to the sample submitted to us and not drawn by ET&A Lab,, unless mentioned otherwise.
Result in parentheses is from subcontractor.

-

(& +91-9837112609
+91-9536066038

Khasra No. 1102
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NABL ACCREDITED, GOVT. APPROVED & ISO CERTIFIED LAB

WASTE WATER SAMPLE ANALYSIS REPORT

‘Report No. T & A/WS/84497/25
Work Order No. & Date : 84497/25 & 16.05. 2025

SAMPLING DETAILS

" Laboratory Sample Code : EMC/WS/84561/25

P ‘o// §" '

‘Date: 23.05.2025

Name and Address of " M/s Triveni Engineermg & Industries Ltd. Order Reference :
Customer Sugar Unit, Khatauli, Through e-mail
Distt.-Muzaffarnagar, U.P. E
Sample Description/Type Yahiyapur Pulliya Drain | Sample Collected by ‘Sample Collected by Laboratory
Sample Representative
Sampling Location ' Industrial premises Sample Quantity / Packing { 2 Ltr. x1 No. PVC can .
o - o 300 ml Sample for BOD Bottle
Date of Sampling i 16.05.2025 | Date of Receipt of Sample 16.05.2028
Sampling Procedure: As per IS: 3025 (Part 1) 1987 Reaff, 2019
Date of Start of Analysis 17.05.2025 | Date of Completion of Analysis 23.05.2025
PHYSICAL PARAMETERS
S.No. | Test(s) Conducted ] Unit Test Results Standards (Effluents " Test Method (IS 3025)
| i discharging in stream)
; mg/L 440 B 25.0 T 18:3025 (Part 17) 1
| Total Dissolve “mg/L 130 ) } 1800 I5:3025 (Part 16) 1984, Reaff. 2023
| 3. ! Total Solids mg/L | 1760 ;I 1513025 (Part 15) 1984, Reaff, 2023
CHEMICAL PARAMETERS
S.No. |  Test (s) Conducted Unit Test Resufts |  Standards (Effluents Test Methad (IS 3025)
i discharging in stream) :
1 [pH . ! 5.39 5595 7 15:3025 (Part 11) 1983, Reaff. 2022
2. | BOD meg/L [ 190 30 I5:3025 (Part 44) 1993, Reaff. 2023 |
3 | cop mg/L ! 680 | 250 I5:3025 (Part 58) 2006, Reaff. 2023 |
4 Oil & Grease mg/L L 28.80 = 10 1S:3025 (Part 39) 1991, Reaff. 2019 |
5. | Arsenic mg/L | D.78 . 0.2 1S:3025 (Part 42) 1992, Reaff. 2019
6.  Lead mg/L | 022 | 01 15:3025 (Part 47) 1994, Reaff. 2019
7. Zinc mg/L | 104 1 5.0 | 15:3025 (Part 49) 1994, Reaff. 2019
8. Chromium mg/L 1 5.04 2.0 | WLS_.3025 {Part 49) 1994, Reaft. 2019
9. [ Nickel mg/L - 66 { 30 7 1s:3025 (Part 54) 2003, Reaff, 2019
MICROBIOLOGICAL PARAMETERS
S. No. e Test(s) conducted " Unit " Test Result [ Permissible Limit " Test Method
L st T | 18116221981 Reaff_ 2039
P2 c Coli ml _ ns 1622-1981 Reaff. 2039
N Sl K Glow
Checked by Authorized Signatory
DIRECTOR
EnvirenmentManagementCentre
a— 5 KhasraNe 1102 !ad! Area
Remarks:

any advertisin media without our special permission in writing.

(3 +91-9837112609
+91-9536066038

% oshwani_lakhani@rediffmail.com

Salsmen:
The above results are related anly to tests performed on the sample. Endorsement of product is neither inferred not imp!

This report is not to be reproduced wholly or in part & can not be used as evidence in the court of law & should not be used in

Sample will be destroyed after 15 days of reporting unless otherwise specified.
Report refers to the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise.
Result in parentheses is from subcontractor.

contoct@emclestinglaboratories.com

. www.emctestinglaboratories.com

Khasra No. 1102

Industrial Area. Salempur Rojpulan

Roorkee - 247 667 (Uttarakhand)
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NABL ACCREDITED, GOVT. APPROVED & 1SO CERTIFIED LAB
WASTE WATER SAMPLE ANALYSIS REPORT

SAMPLING DETAILS

{ Report No. ET & A/WS/84498/25 Laboratory Sample Code : EMC/WS/84562/25 |
| Work Order No. & Date : 84498/25 & 16.05.2025 S '
’ Name and Address of | M/s Triveni Engineering & Industries Ltd. I
f Customer ' Sugar Unit, Khatauli,
| | Distt.-Muzaffarnagar, U.P. |

Sample Description/Type Kali Nadi Pulliya Drain | Sample Collected by f
e S _Sample i ——————
| Sampling Location Industrial premises Sample Quantity / Packing |

b ~ €172

Date : 23.05.2025

Order Reference :
Through e-mail

Sample Collected by Laboratory
Representative
2 Ltr. x1 No. PVCcan
300 ml Sample for BOD Bottle

| Date of Sampling | 16.05.2025 | Date of Receipt of Sample 16.05.2025 |
| Sampling Procedure: ~  As per[S: 3025 (Part 1) 1987 Reaff. 2019 ) - - i
Date of Start of Analysis .____.[ N 17.05.2025 l Date of Compleﬂon of _I_\_n alysis L 23.05.2025 |
PHYSICAL PARAMETERS
S.No. | Test (s) Conducted * Unit TestResults | Standards (Effiuents | Test Method (15 3025)
discharging in stream) |
1. | Total Suspended Solids omg/L 760 25.0 _ _»__5:3025 {Part 17) 1984, Reaff, 2023
2 Total Dissolved Solids _ mg/L 1200 1800 15:3025 (Part 16) 1984, Reaff. 2023
{3 | Total Solids _ mg/L 1960 ~ | 15:3025 (Part 15) 1984, Reaff. 2023
CH EMICAL PARAMETERS
| 5. No. [ Test () Conducted Unit TestResults | Standards (Effluents Test Method (1S 3025)
| ju__ o | | discharging in stream) | e
L 1 pH - 6.24 5.5-9.5 1S:3025 (Part 11) 1983, Reaff. 2022
|2 |80OD , mg/t I S - 30 | 15:3025 (Part 44) 1993, Reaff. 2023
W X L Ccoo e | mg/l 550 250 15:3025 (Part 58) 2006, Reaff 2023_____"
4| Oil&Grease | mg/L 3060 10 15:3025 (Part 39) 1991, Reaff. 2019
5. | Arsenic | mgl 080 0.2 15:3025 (Part 42) 1992, Reaff. 2019
6. | Lead mg/l o040 | 0.1 15:3025 (Part 47) 1994, Reatf. 2019
7. Zinc | mg/L 142 | 5.0 15:3025 (Part 49) 1994, Reaff 2019
8. Chromium [ rng_/L 4.20 __. ) 2.0 15:3025 (Part 49) 1994, I{g_;“ff_, 2019
9. Nickel mg/L i 70 .4 , 30 15:3025 (Part 54) 2003, Reaff. 2019
CROBIOLO A TE
['s. No. | Test(s) conducted T Unit Test Result | Permissible | Test Method
| i Limit N
| 1. | faecal Colform [ m  5.4x10" T <100 15:1622-1981 Reaff 2019
[ 2. |ECol ml 6.0x10° <100 I5:1622-1981 Reaff. 2019
».'\.EL & g N @l vt
Amhomod nﬂ'— ry
EnvlronmentManagementCentre
——  KhasraNo -1102.iadl Area
Remarks: Roorki
o The above results are related only to tests performed on the sample. Endorsement of product Is nelther mrﬁMM&MP“““- oorxee
« This report is not to be reproduced wholly or in part & can not be used as evidence In the court of law & should not be used in
any advertisin media without our special permission In writing.
« Sample will be destroyed after 15 days of reporting unless otherwise specified.
« Report refers to the sample submitted to us and not drawn by ET&A Lab., unless mentioned otherwise.
« Result in parentheses is from subcontractor.
(& +91-9837112609

+91-95340646038

« ashwani_lakhani@rediffmall.com
contact@emciestinglaboratories.com

. www.emctestinglaboratories.com

Khasra No. 1102
Industrial Area. Salempur Rajputan,
Roorkee - 247 667 (Uttarakhand)
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M Gmall Anandita Tayal <anandita.tayal@gmail.com>

Service of Preliminary Objections in Sandeep Pahal v. State of U.P & Ors. OA No. 350 OF 2025

Anandita Tayal <anandita.tayal@gmail.com> Mon, Sep 8, 2025 at 4:20 PM
To: "Dr. Sandeep Pahal" <sandeepahal13@gmail.com>, pccf-up@nic.in, info@uppcb.in, romuzaffarnagar@uppcb.in

Respected Sir/Ma'am

PFA, the Preliminary Objections being filed on behalf of Respondent No. 4, M/s Triveni Engineering & Industries Limited to the Original Application in OA No. 350 of 2025
matter titted as Sandeep Pahal v. State of U.P & Ors., pending before the Hon'ble National Green Tribunal, Principal Bench, New Delhi.

The service of the Preliminary Objections through this email shall be deemed to be completed.
Regards

Adv. Anandita Tayal
O/o Adv. Anunaya Mehta

ﬂ Preliminary Objections on Behalf of Respondent No 4.pdf
6742K
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